ORISSA HIGH COURT

FILING REPORT ASON :25/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 WPC(OAC)/0000195/2000  DR.NIRJHARINI DHAL D.RPATTNAIK /1
VS VS 0
STATE OF ODISHA Il
2 WPC(OAC)/0000245/2000 AMULYA SAHOO B.STRIPATHY 1 /1
VS VS 0
STATE OF ODISHA I
3 WPC(OAC)/0000274/2000 DHANESWAR BAL SANATAN MUDULI /1
& VS 0
STATE OF ODISHA I
4 WPC(OAC)/0000380/1992 SANAT KUMAR GHOSH M/SP. PALIT /1
VS VS 0

10

11

WPC(OAC)/0000646/1994

WPC(OA C)/0000895/2000

WPC(OAC)/0000895/1999

WPC(OA C)/0000900/2000

WPC(OA C)/0000905/2000

WPC(OA C)/0000925/2000

WPC(OA C)/0000931/2000

STATE OF ODISHA
ARJUNA HANTAL

VS

STATE OF ODISHA
SIBARAM SAHU

VS

STATE OF ODISHA
SIBARAM SAHU

VS

STATE OF ODISHA

BIMAL KUMAR MOHANTY
VS

STATE OF ODISHA

PRABIR KUMAR TRIPATHY
VS

STATE OF ODISHA
BHOLANATH MOHARANA
VS

STATE OF ODISHA
JAGANNATH MOHANTYT
VS

STATE OF ODISHA

MANOJMISHRA
VS

M/S BISHNU PRASAD TRIPATHY
VS

M/S BIBHUPRASAD TRIPATHY
VS

M/SABHIRAM SWAIN
VS

M/SJAYANT KUMAR RATH
VS

M/SSK RATH
VS

M/S BUDHADEV ROUTRAY
VS
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12

13

14

15

16

17

18

19

20

21

22

23

WPC(OA C)/0000935/2000

WPC(OA C)/0000946/1996

WPC(OA C)/0000950/2000

WPC(OA C)/0000952/2000

WPC(OA C)/0000955/2000

WPC(OA C)/0000958/2000

WPC(OA C)/0001020/2000

WPC(OAC)/0001026/1996

WPC(OA C)/0001030/2000

WPC(OAC)/0001050/1996

WPC(OAC)/0001154/2000

WPC(OAC)/0001163/2000

DR. GIRIJA PRASAD RATH
VS

STATE OF ODISHA
MAHESWAR MOHANTY
VS

STATE IOF ODISHA
PRANABANDHU NAIK
VS

STATE OF ODISHA
SARITA PANDA

VS

STATE OF ODISHA
SANGHAMITRA PANDA
VS

STATE OF ODISHA
GOBINDA CHANDRA CHHOTRAY
VS

STATE OF ODISHA
PRABIR KUMAR TRIPATHY
VS

STATE OF ODISHA
BARAN SETH

VS

STATE OF ODISHA
GIRIDHARI SWAIN

VS

STATE OF ODISHA
TUKUNIMANI SAHOO

VS

STATE OF ODISHA
MOHAN CHANDRA BISWAL
VS

STATE OF ODISHA
PITABAS SWAIN

M/S B.S. TRIPATHY
VS

ASHOK KUMAR MOHAPATRA
VS

M/S PRAFULLA KUMAR MOHAPATRA
VS

M/S B.B.N. DWIBEDI
VS

M/S ASWINI KUMAR MISHRA
VS

M/S S.C MISHRA
VS

M/SIJAYANT KUMAR RATH
VS

M/S B.P. MOHANTY
VS

M/S SANJB MOHANTY
VS

M/SH. KANUNGO
VS

M/SKALI PRASANNA MISHRA
VS

M/S JAYANTA KUMAR RATH
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
24 WPC(OAC)/0001173/2000 PRAVAKAR BASTIA M/S NAGENDRA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
25 WPC(OAC)/0001179/2000  JAGANNATH PRADHAN M/S ANANDA CHANDRA SWAIN /1
VS VS 0
STATE OF ODISHA I
26 WPC(OAC)/0001205/2000 BHARAT CHANDRA MOHANTY M/S BISWAJT MOHANTY /1
Vs VS 0
STATE OF ODSIHA I
27 WPC(OAC)/0001232/1994 AJAYA KUMAR BASTIA MANOJKUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
28 WPC(OAC)/0001258/1994 MALATI BARIK DEEPAK MISHRA /1
VS VS 0
STATE OF ODISHA I
29 WPC(OAC)/0001340/1996  HARIHAR CHAND SETHI M/S G.N. PADHI /1
VS Vs 0
STATE OF ODISHA I
30 WPC(OAC)/0001378/1994  BICHITRANANDA MALLIK SPALIT /1
Vs VS 0
STATE OF ODISHA I
31 WPC(OAC)/0001398/2005 CHANDRA SEKHAR NAYAK ASHOKA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
32 WPC(OAC)/0001462/2000 HARISH CHANDRA PATI PRADEEP KUMAR MAJHEE /1
VS VS 0
STATE OF ODISHA I
33 WPC(OAC)/0001469/1996  DEBI PRASAD MOHAPATRA M/S G.N. PADHI /1
Vs VS 0
STATE OF ODISHA I
34 WPC(OAC)/0001473/2000 RASANANDA MOHAPTRA M/S B.SMISHRA /1

VS

VS
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STATE OF ODISHA I
35 WPC(OAC)/0001579/1996 /1
VS VS 0
I
36 WPC(OAC)/0001675/1994 RAJBALLAV NAYAK JAGANNATH PATTNAIK /1
Vs VS 0
STATE OF ODISHA I
37 WPC(OAC)/0001825/1996  SASHI BHUSAN MISHRA M/S JR DASH /1
VS VS 0
STATE OF ODISHA I
33 WPC(OAC)/0001848/1995  DILIPKUMAR PATTNAIK, M/S S.B JENA /1
VS VS 0
STATE OF ORISSA I
39 WPC(OAC)/0002312/2000 NATABAR NAYAK M/S A . TRIPATHY /1
VS VS 0
STATE OF ODISHA I
40 WPC(OAC)/0002325/2000  SMT. SULOCHANA SETHY M/S G.K MISHRA /1
Vs VS 0
STATE OF ODISHA I
a1 WPC(OAC)/0002326/2000 PRADEEP KUMAR SAHOO M/S G.K MISHRA /1
VS VS 0
STATE OF ODISHA I
42 WPC(OAC)/0002336/2000 DR. MOHAN CHARAN MURMU M/S DIPTI REKHA NANDA /1
VS VS 0
STATE OF ODISHA I
43 WPC(OAC)/0002339/2000 BHAGIRATHI NAIK M/S ASWINI KUMAR MISHRA /1
Vs VS 0
STATE OF ODISHA I
44 WPC(OAC)/0002371/2000  SMT. MIRA SWAIN M/SB.SMISHRA /1
VS VS 0
STATE OF ODISHA I
45 WPC(OAC)/0002381/2000  BIDYADHAR JENA M/S RABINDRA KUMAR DASH /1

VS
STATE OF ODISHA

VS
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46 WPC(OAC)/0002386/2000 SUBHAKAR PALBABU M/SP.K.NAYAK /1
Vs VS 0
STATE OF ODISHA I
47 WPC(OAC)/0002389/2000 DHANESWAR SETHI M/SSK.AZIZ /1
VS VS 0
STATE OF ODISHA I
48 WPC(OAC)/0002394/2000 DHARANIDHAR JENA M/SA.A DAS /1
VS VS 0
STATE OF ODISHA I
49 WPC(OAC)/0002396/2000  SHIVANARAYAN SA M/S KISHORE CHANDRA PRADHAN /1
VS VS 0
STATE OF ODISHA I
50 WPC(OAC)/0002397/2000 ATALA BIHARI NAYAK M/S KISHORE CHANDRA PRADHAN /1
Vs VS 0
STATE OF ODISHA I
51 WPC(OAC)/0002405/2000 DURYODHAN DAS M/S ANIL DEO /1
VS VS 0
STATE OF ODISHA I
52 WPC(OAC)/0002415/2000 MAHESWAR PALAI M/S BIKASH KUMAR MALL /1
VS VS 0
STATE OF ODISHA I
53 WPC(OAC)/0002425/2000 SANJAYA KUMAR ACHARYA M/SN.P. PARIJA /1
VS Vs 0
STATE OF ODISHA I
54 WPC(OAC)/0002442/2000  USHA SUTAR M/SN.K SINGH /1
Vs VS 0
STATE OF ODISHA I
55 WPC(OAC)/0002452/2000  BINAYAK MOHAPATRA M/SA.K MISHRA /1

56

57

WPC(OAC)/0002477/2000

WPC(OAC)/0002496/1996

VS

STATE OF ODISHA

ARUP KUMAR MISHRA

VS

STATE OF ODISHA

KAILASH CHANDRA SATAPATHY

VS

RABINARAYAN MISHRA 2
VS

M/S G.R VARMA
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VS VS 0
STATE OF ODISHA I
58 WPC(OAC)/0002508/2000 AJAYA KUMAR PATTANAIK R.N.DASMOHAPATRA /1
VS VS 0
STATE OF ODISHA Il
59 WPC(OAC)/0002509/2000  SHYAMASUNDAR PATRA BANSHIDHAR SATAPATHY /1
VS VS 0
STATE OF ODISHA Il
60 WPC(OAC)/0002521/2000 BARUN KUMAR DAS RABIN NAYAK /1
VS VS 0
STATE OF ODISHA I
61 WPC(OAC)/0002522/2000 HARIHAR PRADHAN C.RPATTNAIK /1
VS VS 0
STATE OF ODISHA I
62 WPC(OAC)/0002523/2000  BISWARANJAN NAYAK JRDASH /1
VS VS 0
ORISSA PUBLIC SERVICE COMMISSION Il
63 WPC(OAC)/0002527/2000 DHARANIDHAR JENA PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
64 WPC(OAC)/0002527/1996  MADHUSUDAN MOHANTY M/S K.P BHANMIK /1

65

66

67

68

WPC(OA C)/0002529/2000

WPC(OAC)/0002535/2000

WPC(OA C)/0002540/2000

WPC(OAC)/0002543/2000

VS

STATE OF ODISHA
SUBRAT MOHANTY
VS

STATE OF ODISHA
THABIRA KARTA
VS

STATE OF ODISHA
ANIRUDHA TARAI
VS

STATE OF ODISHA
RAMACHANDRA GAMANGO
VS

VS

B.ROUTRAY
VS

M/S SANDIPANI MISHRA
VS

M/S UMESH CHANDRA PATTNAIK
VS

M/S P.C CHHINCHANI
VS
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69

70

71

72

73

74

75

76

7

78

79

WPC(OA C)/0002544/2000

WPC(OAC)/0002547/2000

WPC(OA C)/0002550/2000

WPC(OAC)/0002578/1994

WPC(OAC)/0002678/2000

WPC(OAC)/0002681/1994

WPC(OAC)/0002870/1994

WPC(OAC)/0002992/1994

WPC(OAC)/0003156/1994

WPC(OA C)/0003247/2000

WPC(OAC)/0003253/1994

STATE OF ODISHA
RAMAKANTA SAHOO

VS

STATE OF ODISHA

BISHNU CHARAN MISHRA
VS

STATE OF ODISHA
BHRAMARABAR MANGARAJ
VS

STATE OF ODISHA

KISHORE CHANDRA MOHAPATRA

VS

STATE OF ODISHA

KRUSHNA CHANDRA MAJHI
VS

STATE OF ORISSA

SIBA KUMAR DAS

VS

STATE OF ODISHA
RAMAKANTA PADHI

VS

STATE OF ODISHA

BHIKARI CHARAN PATTANAIK
VS

STATE OF ODISHA

BIJAY KUMAR NAYAK

VS

STATE OF ODISHA

SUDESH KUMAR CHOUDHURY
VS

STATE OF ODISHA

VS

M/S BISWAJT NAYAK
VS

M/S SRIKANTA KUMAR SAHOO
VS

M/S SRIKANTA KUMAR SAHOO
VS

MIHIR KUMAR MALLICK
VS

M/SD.P. DAS
VS

C ANANDA RAO
VS

M/S SACHINDRANATH KAR
VS

G.ANANDRAO DORA
VS

M/S PRAMILA MOHANTY
VS

M/S ASWINI KUMAR MISHRA
VS

VS
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80 WPC(OAC)/0003257/1996  DAITARY BEJA PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
81 WPC(OAC)/0003283/1996  PURNA CHANDRA DAS PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
82 WPC(OAC)/0003292/1996 ACHUTANANDA DHIR PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
83 WPC(OAC)/0003502/1996 PRAVAKAR GANTAYAT M/S SURESH CHANDRA MISHRA /1
VS VS 0
STATE OF ORISSA I
84 WPC(OAC)/0004128/1996  BINATI KUMAR ROUL M/S JPAL /1
VS VS 0
STATE OF ORISSA I
85 WPC(OAC)/0004344/1996  ANNUPAMA MALLICK M/S SUVENDU KUMAR RAY /1
VS VS 0
STATE OF ORISSA I
86 WPC(OAPC)/0000808/1996 DEBENDRA KUMAR NAYAK M/S NIROD KUMAR SAHU /1
VS VS 0
STATE OF ODISHA Il
87 WPC(OAPC)/0004014/1996 RABINDRA BHOI M/SA.A DAS /1
VS VS 0
STATE OF ODISHA I
88 WPC(TA)/0000643/1987  SUSAMA MOHANTY M/S YASOBANTA DAS /1
Vs VS 0
STATE OF ODISHA I
89 CONTC(CP)/0002634/1992 MANDARDHAR SAHOO M/SR.K. MISHRA /1
VS VS 0
STATE OF ODISHA I
% CONTC(CP)/0002795/1991 KAILASH CHANDRA NAYAK M/SM.M. SENAPATI /1
VS VS 0
STATE OF ODISHA I
o1 CONTC(CP)/0003497/1992 SUSHAMA MOHANTY M/S YASOBANT DAS /1

Page 8/15
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FILING REPORT ASON :25/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
92 CONTC(CPC)/0000014/1996 KHETRABASI SAHU MANOJMISHRA /1
VS VS 0
SECRETARY ,REVENUE DEPARTMENT I
93 CONTC(CPC)/0000014/1997 PRAKASH CHANDRA PRADHAN, EX-JR. CLERKI/S. B.B ACHARYA /1
VS VS 0
THE COMMISSIONER-CUM-SECRETARY TO GOV'T. OF ODISHA I
94 CONTC(CPC)/0000022/1996 BIRAJA PRASAD MOHANTY SASHI BHUSAN JENA /1
VS VS 0
SECRETARY,IRRIGATION DEPARTMENT I
9% CONTC(CPC)/0000024/2008 TRINATH DASH M/S PREM KUMAR PATTNAIK /1
VS VS 0
SURESH CHANDRA PATTNAIK,SECRETARY ,SAND M.E DEPTT I
% CONTC(CPC)/0000032/1996 SUKANTA KUMAR DAS MANOJMISHRA /1
VS VS 0
CHIEF ENGINEER(ROADS),0ORISSA, SOUTH DIVISION Il
97 CONTC(CPC)/0000033/1996 LINGARAJNAYAK MANOJMISHRA /1
VS VS 0
CHIEF ENGINEER ROAD I
98 CONTC(CPC)/0000034/2000 GOPAL CHANDRA SWAIN M/SA.A.DAS /1
Vs VS 0
SRINIVASH RATH, I .A . S, COMMISSIONER-CUM-SECRETARY ,\WATER RESOURCES DEPARTMENT //
%9 CONTC(CPC)/0000034/1996 RANJITA DHAL S. P. SAHOO /1
VS VS 0
SECRETARY,SAND M.E. DEPARTMENT I
100 CONTC(CPC)/0000040/1996 SEBATI JENA K.N.JENA /1
VS VS 0
SECY. EDUCATION DEPT. I
101 CONTC(CPC)/0000040/1999 CHAKRADHAR JENA M/S. CANANDA RAO /1
VS VS 0
SECRETARY TO GOVT. OF ODISHA I
102 CONTC(CPC)/0000041/1999 GANGADHAR BARIK M/S C. ANANDA RAO /1
Vs VS 0
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ORISSA HIGH COURT

FILING REPORT ASON :25/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
SECY. REVENUE DEPTT. Il
103 CONTC(CPC)/0000054/2009 MADHURI MISHRA SADASIVA PATRA /1
VS VS 0
BANDANA JENA, SECRETARY, SCH AND MASS EDUCATION, DEPTT I
104 CONTC(CPC)/0000059/1996 KRUSHNA CHANDRA JENA M/S. B.SINGH /1
VS VS 0
PRADEEP KUMAR NAYAK, DIST. INSPECTOR OF SCHOOLS, BALASORE-I1, SORO I
105 CONTC(CPC)/0000059/1998 SUKADEV SETHI RANGADHAR BEHERA /1
VS VS 0
ISSAC BEHERA,COLLECTOR CUTTACK I
106 CONTC(CPC)/0000067/1997 RAJKISHORE NAYAK RAMESH CHANDRA MISHRA /1
VS VS 0
SECRETARY,SAND M.E. DEPTT.,BHUBANESWAR Il
107 CONTC(CPC)/0000068/1998 SIBA PRASAD GOUDA M/S SUDHANSU MOHAN MISHRA /1
VS VS 0
SECY DEPTT. OF REVENUE I
108 CONTC(CPC)/0000073/1997 KRUSNA CHANDRA KHUNTIA M/S ASHOK KUMAR MOHAPATRA)1) /1
Vs VS 0
SECY. DEPTT. OF EDU. I
109 CONTC(CPC)/0000074/1996 T. G. TAHANKAPAN NAIR AGASTI KANUNGO /1
VS VS 0
SECRETARY, IRRIGATION AND POWER DEPARTMENT I
110 CONTC(CPC)/0000076/1996 RAJENDRA PRASAD JENA AGASTI KANUNGO /1
VS VS 0
SECRETARY IRRIGATION AND POWER DEPARTMENT I
111 CONTC(CPC)/0000078/1996 SK.MAHTAB HUSSAIN SUBRAT KUMAR MOHANTY /1
VS VS 0
CHOUDHARY GOURAHARI MISHRA, IFS, PRINCIPAL CHIEF CONSERVATOR OF FORESTS I
112 CONTC(CPC)/0000080/1998 KUMARI PRAVATI MAHAJAN M/S. MANOJ MISHRA /1
VS VS 0
STATE OF ODISHA I
113 CONTC(CPC)/0000087/2007 BRAJA KISHORE MISHRA M/S DHULIRAM PATTANAYAK /1
VS VS 0

I, SRINIVAS. |.A.SINDUSTRIES DEPT
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
114 CONTC(CPC)/0000088/1997 PURNA CHANDRA MISHRA M/SMANOJMISHRA /1
Vs VS 0
STATE OF ODISHA I
115 CONTC(CPC)/0000096/2013 NIRUPAMA MOHANTY M/S SANATAN DAS /1
VS VS 0
DR. TARA DUTTA, REVENUE SECRETARY I
116 CONTC(CPC)/0000101/2000 BIJAYA KUMAR MISHRA M/SA.A DAS /1
VS VS 0
PRADIP KUMAR DAS,CHIEF ENGINEER MINOR IRRIGATION I
117 CONTC(CPC)/0000110/2002 KRUSHNA CHANDRA MAJHI M/SD.P. DAS /1
VS VS 0
RAMA BEHERA,|AS,CO-OPERATIVE DEPT. I
118 CONTC(CPC)/0000112/1997 GOPAL SAHOO M/SD.K. PATTNAIK /1
Vs VS 0
ENGINEER-IN-CHIEF-CUM-SECY WORKS DEPTT. I
119 CONTC(CPC)/0000113/1998 BENUDHAR DAS M/S MANOJMISHRA /1
VS VS 0
ENGINEER-IN-CHIEF-CUM- SECY WORK DEPTT. I
120 CONTC(CPC)/0000114/2004 RENUKA KUMARI SAHOO M/SBISWABIHARI MOHANTY /1
VS VS 0
NADHUSUDAN PADHI,I.A.S. DIRECTOR, ELEMENTARY EDUCATION ,ORISSA I
121 CONTC(CPC)/0000114/1998 UMESH CH RATH MANOJMISHRA /1
VS Vs 0
ENGINEER CHIEF SECRETARY, WORKS DEPTT I
122 CONTC(CPC)/0000124/1998 KETRAMANI PATTANAIK ASHOK MISHRA /1
Vs VS 0
SECRETARY, HOME DEPTT I
123 CONTC(CPC)/0000125/2005 MAHENDRA PRASAD M/SJAYANTA KUMAR RATH /1
VS VS 0

124

125

GAGAN BIHARI DHAL, SCHOOL AND MASS EDUCATION DEPARTMENT
CONTC(CPC)/0000136/2007 RAGHUNATH DASH
VS VS

1
1

0

SURESH CHANDRA PATTNAIK, I.A.S, SECRETARY SCHOOL AND MASS EDUCATION DEPARTMENW

CONTC(CPC)/0000146/1998 PRIYABRATA PARIDA GOPABANDHU DASH
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FILING REPORT ASON :25/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
THE SECRETARY, SCH AND ME DEPTT I
126 CONTC(CPC)/0000149/2010 GANESH CHANDRA DAS M/S BIBHUTI BHUSAN DASH /1
VS VS 0
RK.SHARMA, I.A.S, BOARD OF REVENUE I
127 CONTC(CPC)/0000157/1997 AKHIL KUMAR GIRI M/S MANOJMISHRA /1
VS VS 0
SECRETARY ,WATER RESOURCES DEPTT I
128 CONTC(CPC)/0000161/2003 SARAT CHANDRA MOHAPATRA M/S JK. MISHRA /1
VS VS 0
RABINDRANATH SENAPATI, SECRETARY, HEALTH AND FAMILY WELFARE DEPTT. I
129 CONTC(CPC)/0000168/1998 SUDARSAN RAO M/SR. MOHAPATRA /1
VS VS 0
BIJOY KUMAR PATNAIK, COMM.-CUM-SECY AGRI. AND FOOD PRODUCTION DEPTT. I
130 CONTC(CPC)/0000185/2002 PRATIMA KHADANGA PRASANTA KUMAR PANDA /1
VS VS 0
JAGADANANDA PANDA,SECRETARY, SCHOOL AND MASS EDUCATION DEPTT. Il
131 CONTC(CPC)/0000207/1997 NARAYAN SATAPATHY B.STRIPATHY /1
VS VS 0
SECRETARY, WORKS DEPTT I
132 CONTC(CPC)/0000213/1997 DEBENDRA KUMAR DAS MR. CHITTARANJAN PATTANAIK /1
Vs VS 0
TRILOCHAN PRADHAN, MEDICAL OFFICER I
133 CONTC(CPC)/0000215/2001 JAGADANANDA MISHRA M/S ULLASH CHANDRA MOHANTY /1
VS VS 0
ASHOK KUMAR TRIPATHY, SECRETARY, SCHOOL AND MASS EDUCATION DEPARTMENT I
134 CONTC(CPC)/0000250/2000 LABA PRADHAN M/SSK DAS /1
VS VS 0
BIJAYA KUMAR PATNAIK,|.A.SIRRIGATION DEPT. I
135 CONTC(CPC)/0000251/2002 ANIL KUMAR PATNAIK B.SMISHRA 2 /1
VS VS 0
SASWAT MISHRA, 1.A.S, EX-COLLECTOR KANDHAMAL I
136 CONTC(CPC)/0000252/1998 JAY ADEV DASH RAMESH CHANDRA MISHRA /1
Vs VS 0
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ORISSA HIGH COURT

FILING REPORT ASON :25/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
DIRECTOR,SECONDARY EDUCATION,BHUBANESWAR Il
137 CONTC(CPC)/0000268/2001 SARAT KUMAR PRADHAN P.C. PATTNAIK /1
VS VS 0
SUDARSHAN NAYAK. I.A.S, ELEMENTSARY EDUCATION I
138 CONTC(CPC)/0000274/1998 UPENDRANATH ROUT M/S BIBUDHENDRA DASH /1
VS VS 0
KAMRUP DAS, EX-CHIEF ENGINEER MINOR IRRIGATION BHUBANESWAR I
139 CONTC(CPC)/0000281/1998 NAGESWAR BEHERA M/S KUNAL KUMAR SWAIN /1
VS VS 0
STATE OF ORISSA I
140 CONTC(CPC)/0000306/1997 BUDHIA PATRA M/S. PRAMOD KUMAR DAS /1
VS VS 0
STATE OF ODISHA Il
141 CONTC(CPC)/0000317/1997 HARIHAR ROUT M/S. D.K.PATTNAIK /1
VS VS 0
STATE OF ODISHA I
142 CONTC(CPC)/0000318/1997 NITYANAND MAHARANA M/SD.K. PATTNAIK /1
Vs VS 0
ENGINEER-IN-CHIEF-CUM-SECY WORKS DEPTT I
143 CONTC(CPC)/0000324/1999 MIHIR KUMAR PRADHAN M/SB.D. BAUG /1
VS VS 0
MEENA GUPTA, |.A.S., COMM.-CUM-SECY H AND F DEPTT. I
144 CONTC(CPC)/0000325/2000 PRABIR KUMAR TRIPATHY M/SJAYANT KUMAR RATH /1
VS VS 0
MADHURI SARANGI, I. A. S, SECRETARY, HEALTH AND FAMILY WELFARE DEPARTMENT I
145 CONTC(CPC)/0000338/2000 BINAYAK MOHAPATRA M/SAK MISHRA /1
VS VS 0
ASHOK KUMAR TRIPATHY, SA ND M.E EDUCATION I
146 CONTC(CPC)/0000342/2000 NARAYAN CHANDRA DASH M/SJK MISHRA /1
VS VS 0
SUDARSAN NAYAK, DIRECTOR ELEMENTARY EDUCATION I
147 CONTC(CPC)/0000349/1998 KELU CHARAN MALLICK M/S SRINIVAS MISHRA /1
VS VS 0

LOKANATH MISHRA, COLLECTOR BHADRAK
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ORISSA HIGH COURT

FILING REPORT ASON :25/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
148 CONTC(CPC)/0000364/2008 SUNANDA MAZUMDAR M/S DEBIPRASAD DAS /1
VS VS 0
BANDANA JENA,IAS, SCHOOL AND MASS EDUCATION I
149 CONTC(CPC)/0000364/2001 RABINDRA NATH NAYAK SANJAY KUMAR SAMANTARAY /1
VS VS 0
VIRA VIKRAM JADAV, | A.S., COLLECTOR, MALKANGIRI I
150 CONTC(CPC)/0000370/1998 SUKADEV RATH PRAMILA MOHANTY /1
VS VS 0
STATE OF ODISHA I
151 CONTC(CPC)/0000380/1992 SANAT KUMAR GHOSH M/SP. PALIT /1
VS VS 0
STATE OF ODISHA I
152 CONTC(CPC)/0000381/1998 FAKIR CHARAN SAHOO MANOJMISHRA /1
VS VS 0
SECRETARY ,REVENUE DEPARTMENT I
153 CONTC(CPC)/0000411/1997 PRASANT KUMAR NAYAK M/S. SHASHI BHUSAN JENA /1
VS VS 0
INSPECTOR OF SCHOOL'S, CUTTACK CIRCLE I
154 CONTC(CPC)/0000662/1996 FAKIR CHARAN SAHOO MANOJMISHRA /1
VS VS 0
SETTLEMENT OFFICER,DHENKANAL-KEONJHARMAJOR SETTLEMENT Il
155 CONTC(CPC)/0000709/1995 SHIRISH CH. DUTTA K.K SWAIN /1
VS VS 0
STATE OF ODISHA I
156 CONTC(CPC)/0000731/1996 HIMANSHU SEKHAR DASH L. PRADHAN /1
Vs VS 0
DIVISIONAL FOREST OFFICER,BARIPADA DIVISION I
157 CONTC(CPC)/0000799/1996 NAKULA KUMAR NAIK MANOJMISHRA /1
VS VS 0
SECRETARY, REVENUE DEPARTMENT,BHUBANESWAR I
158 CONTC(CPC)/0000802/1996 LAL MOHAN RAY GOURANG CHANDRA MOHAPATRA /1
VS VS 0
SRINIBASRATH, I.A.S. SECY TO GOVT OF TRANSPORT DEPT. I
159 CONTC(CPC)/0001314/1995 NILACHAL PANDA ASWINI KUMAR MISHRA /1
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ORISSA HIGH COURT

FILING REPORT ASON :25/09/2021
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VS VS 0
STATE OF ODISHA I
160 CONTC(CPC)/0001721/1996 M/S. PURNA CHANDRA MISHRA M/S. MANOJMISHRA /1
VS VS 0
STATE OF ODISHA I
161 CONTC(CPC)/0002950/1993 RAJBALLAV NAYAK JAGANATH PATNAIK /1
VS VS 0
SECRETARY, COMMERCE AND TRANSPORT DEPTT I
162 RVWPET(RPC)/0000007/1996GTATE OF ODISHA M/SA.SC /1
Vs VS 0
TUKUMANI SAHOO I
163 RVWPET(RPC)/0000009/1996TATE OF ODISHA ASC /1
VS VS 0
DEBI PRASAD MOHAPATRA I
164 RVWPET(RPC)/0000026/200BARAT CHANDRA MOHAPATRA M/S JK. MISHRA /1
VS VS 0
STATE OF ODISHA I
165 RVWPET(RPC)/0000031/1996\RNAPURNA MOHANTY A. K. MISHRA /1
VS Vs 0
STATE OF ODISHA I
166 RVWPET(RPC)/0000036/199PRAFULLA CHANDRA BISWAL M/S ASHOKA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ORISSA I
167 RVWPET(RPC)/0000038/199BTATE OF ODISHA ASC. /1
VS VS 0
SARASWATI RANA I
168 RVWPET(RPC)/0000045/199BTATE OF ODISHA ASC /1
VS VS 0
MAYADHAR SAHOO I
169 RVWPET(RPC)/0000053/199BTATE OF ODISHA ASC. /1
Vs VS 0
BASANTA KUMAR MISHRA I
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ORISSA HIGH COURT

MISC CASESFILED on :25/09/2021

SL. IANO NAME OF PETNR /APPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR/APPEL

1 9/2021 SUSAMA MOHANTY-MP
WPC(TA)/643/1987

2 99/2021 MIHIR KUMAR PRADHAN-MP M/SB.D. BAUG
CONTC(CPC)/324/1999

3 100/2021 TRINATH DASH-MP M/S PREM KUMAR PATTNAIK
CONTC(CPC)/24/2008

4 771/2021 THE DIVISIONAL MANAGER, M/S.ORIENTAL INSURANCEAVRRK HAN
MACA/214/2020

5 1006/2021 BARUN KUMAR DAS-MP RABIN NAYAK
WPC(OAC)/2521/2000

6 1007/2021 DEBI PRASAD MOHAPATRA-MP M/S G.N. PADHI
WPC(OAC)/1469/1996

7 1010/2021 BIDYADHAR JENA-MP M/S RABINDRA KUMAR DASH
WPC(OAC)/2381/2000

8 1011/2021 BIDYADHAR JENA-MP M/S RABINDRA KUMAR DASH
WPC(OAC)/2381/2000

9 1015/2021 DAITARY BEJA-MP PRAFULLA KUMAR MOHAPATRA
WPC(OAC)/3257/1996

10 1016/2021 PRABIR KUMAR TRIPATHY-MP M/SJAYANT KUMAR RATH
WPC(OAC)/905/2000

11 1017/2021 SASHI BHUSAN MISHRA-MP M/S JR DASH
WPC(OAC)/1825/1996

12 1018/2021 SASHI BHUSAN MISHRA-MP M/S JR DASH
WPC(OAC)/1825/1996

13 1019/2021 JAYANARAYAN BABOO-MP M/SAJT HOTA
WPC(OAC)/2969/1999

14 1022/2021 ARUP KUMAR MISHRA-MP RABINARAYAN MISHRA 2
WPC(OAC)/2477/2000

15 1024/2021 ACHYUTANANDA SAMAL-MP PRAFULLA KUMAR MOHAPATRA
WPC(OAC)/3256/1996

16 1026/2021 BHARAT CHANDRA MOHANTY-MP M/S BISWAJT MOHANTY
WPC(OAC)/1205/2000

17 1027/2021 MADHUSUDAN MOHANTY-MP M/SK.P BHANMIK
WPC(OAC)/2527/1996

18 1028/2021 KAILASH CHANDRA SATAPATHY-MP M/S G.R VARMA
WPC(OAC)/2496/1996

19 1029/2021 SANGHAMITRA PANDA-MP M/S ASWINI KUMAR MISHRA
WPC(OAC)/955/2000

20 1030/2021 BINAYAK MOHAPATRA-MP M/SA.K MISHRA
WPC(OAC)/2452/2000

21 1033/2021 BHUPENDRA MEHER-MP M/SS.SRAO
WPC(OAC)/1618/2000

22 1034/2021 ANNUPAMA MALLICK-MP M/S SUVENDU KUMAR RAY
WPC(OAC)/4344/1996

23 1036/2021 BINATI KUMAR ROUL-MP M/S JPAL
WPC(OAC)/4128/1996

24 1037/2021 BINATI KUMAR ROUL-MP M/S JPAL
WPC(OAC)/4128/1996

25 1038/2021 RASANANDA MOHAPTRA-MP M/S B.SMISHRA
WPC(OAC)/1473/2000

26 1043/2021 BICHITRANANDA MALLIK-MP SPALIT
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

WPC(OAC)/1378/1994
1044/2021
WPC(OAC)/3247/2000
1045/2021
WPC(OAC)/1020/2000
1046/2021
WPC(OAC)/1258/1994
1048/2021
WPC(OAC)/2870/1994
1049/2021
WPC(OAC)/2870/1994
1050/2021
WPC(OAC)/1232/1994
1054/2021
WPC(OAC)/2339/2000
1055/2021
WPC(OAC)/3156/1994
1056/2021
WPC(OAC)/3156/1994
1117/2021
ABLAPL/12650/2021
13917/2021
WP(C)/30298/2021
13918/2021
WP(C)/30295/2021
13919/2021
WP(C)/30274/2021
13920/2021
WP(C)/30289/2021
13921/2021
WP(C)/30266/2021
1392212021
WP(C)/30258/2021
13923/2021
WP(C)/30254/2021
10/2021
WPC(TA)/67/1987
86/2021
WPC(TAC)/136/1987
87/2021
WPC(TAC)/136/1987
1008/2021
WPC(OAC)/2465/1993
1009/2021
WPC(OAC)/2465/1993
1012/2021
WPC(OAC)/2577/1996
1013/2021
WPC(OAC)/2448/1993
1020/2021
WPC(OAC)/3221/1994
1021/2021
WPC(OAC)/2876/1999
1023/2021
WPC(OAC)/519/1996
1025/2021
WPC(OAC)/146/1994
1031/2021
WPC(OAC)/3067/2001
1032/2021
WPC(OAC)/3067/2001
1035/2021
WPC(OAC)/1369/1996

SUDESH KUMAR CHOUDHURY-MP

PRABIR KUMAR TRIPATHY-MP

MALATI BARIK-MP

RAMAKANTA PADHI-MP

RAMAKANTA PADHI-MP

AJAYA KUMAR BASTIA-MP

BHAGIRATHI NAIK-MP

BIJAY KUMAR NAYAK-MP

BIJAY KUMAR NAYAK-MP

GOPINATH KUMBHAR-MP

BANALATA BEHURA-MP

SUBHRANSU MOHAN DASH-MP

PRAMOD DEHURI-MP

APARTI CHARAN MOHANTY-MP

DR. DILLIPKUMAR DASH-MP

ARUN KUMAR ROUT-MP

SANTOSH KUMAR RATH-MP

MAYADHAR MALLIK-MP

SARAT CHANDRA MISHRA(A)-MP

SARAT CHANDRA MISHRA(A)-MP

PURNA CHANDRA NANDA-MP

PURNA CHANDRA NANDA-MP

KRUSHNA CHANDRA KHUNTIA-MP

NARASINGHA MISRA-MP

NARAYAN CHANDRA DASH-MP

SUSAMA KUMARI BHATACHARYA-MP

PREMAMNANDA SAHU-MP
NIRUPAMA MOHANTY-MP
ANIL KUMAR PATNAIK-MP
ANIL KUMAR PATNAIK-MP

GOPAL SAHOO-MP
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M/S ASWINI KUMAR MISHRA

M/SJAYANT KUMAR RATH

DEEPAK MISHRA

M/S SACHINDRANATH KAR

M/S SACHINDRANATH KAR

MANOJKUMAR MOHANTY

M/S ASWINI KUMAR MISHRA

M/S PRAMILA MOHANTY

M/S PRAMILA MOHANTY

PRASANNA KUMAR PATTANAYAK

ADITYA KUMAR MOHAPATRA

PRADIP KUMAR MALLICK

R.N.BISWAL

SAMEER KUMAR DAS

SUDHEER KUMAR SAHOO

DEBENDRA DHAR

A K. MISHRA

M/S DEEPAK MISHRA



58

59

60

61

62

63

65

66

1039/2021
WPC(OAC)/2688/1993
1040/2021
WPC(OAC)/1511/1996
1041/2021
WPC(OAC)/2688/1993
1042/2021
WPC(OAC)/2688/1993
1047/2021
WPC(OAC)/1560/1996
1051/2021
WPC(OAC)/1435/1995
1052/2021
WPC(OAC)/1232/1995
1053/2021
WPC(OAC)/1545/1996
1057/2021
WPC(OAC)/1497/1995

KALPANA TRIPATHY-MP M/SH.M DHAL
KRUSHNA CHANDRA JENA-MP

KALPANA TRIPATHY-MP

KALPANA TRIPATHY-MP

BIBHUTI BHUSAN NAYAK-MP

SEBATI JENA-MP

HARI PRADHAN-MP

PRABIN KUMAR PARIDA-MP

LINGARAJNAYAK-MP
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